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Shrl T.T. Krishnamachari: I have 
no personal knowledge of it. 
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Dr, Sarojini Mahlshl: I am resrict-
ing my question to part (a) of this 
Question. May I kn'ow whether any 
discrimination is made in allowing 
foreign exchange between an ordinary 
citizen going for Haj Bnd a V.J.P. 
going for Haj? For example,: the 
amount allowed to Sheikh Abdullah 
in this matter.,., 

Mr. Speaker: He did not go f01' an 
eye operation. Next Question. 

Shrl Kapur Singh: Sir, before we 
pass on to the next Question, will you 
permit us to put on record that' in 
whatever questions have been put 
here there has been no intention 
whatsoever of importing any sugges-
ti'On that we took any exception to the 
arrlU'lgements that were made in con-
nection with the eye operation of our 
President. 

IDdI.'s Credit to Forelrn Coaatr1 ... 

+ r 8hri Raghunath 8ill&,h: 
I 8bri P. C. BoroOah: I ,Slld Madhu Llmaye: 

SlIrl Rameshwar Tanw: 
I Shli Tula Ram: 

·1085.~ Shri Vishwa Nath Paode,: 
I Shri Murl! Maoobar: I 8hri Ram Barkh YaM .. : 

Shri :&.oya: 
I 8hri Brij Basi Lal: 
l Shri Kanakasabai: 

Will the Minister of FJnanDe be· 
pleased to state: 

(a) whether Government have de-
cided to provide some credit to Nepal, 
Ceylon and Sud'an in ordt!r to assist 
them in setting up industrial ul)its; 

(b) if so, the amount of credlt to 
each country: and 

(c) the particulars of the projects 
to be financed therewith? 

The Minister of Planninc (Shrl B. R. 
Bhagat): (a) Yes, Sir. 

(b) The amount is Rs. 1 crore for 
Nepal and Rs. 5 crores each for Sudan 
and Ceylon. 

(c) A formal loan agreement was. 
sigQed with the Royal N(;.palese Gov-
ernment, providing a credit Qf Rs. 1 
crore on 29th September, 1964. The 
discussions with the Government of' 
.Ceylon and the Government of Sudan 
will be taken up shortly to finali'!e the 
credit arrangements. 
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Shri P. C. Borooah: May I know 
whether it is a fact that under the 
concentrated sCheme Indian collabora-
tors will be allowed to participate in 
the capital structure 01 industrial 
units in these countries and also in 
the supply of capital goods, technical 
knowhow, etc. and, if so what are 
the basic terms which hav'e been laid 
down by the Government. 

Shrl B. R. Bbarat: A . .'I I said, the 
agreement has been signed with 
Nepalese Government. But no for-
mal proposal, Or scheme. has come. 
All this will be borne in mind when 
an individual scheme comes. If the 
Nepalese nationals want that In addi-
tion to this, they want st)me equity 
participation, it will depend in ",~t 
form the proposals come. 
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Shrl P. 'Venkatasubbalah: It is very 
. credita·ble on the part of Government 
·to have come to the aid of our 
neighbouring countries, as a gesture of 
.good-will. May I know whether the 
same aid will be extended to the other 
African countries which may enter 
into a contract with us for purchase 
of our machinery etc.! 

The Minister of Works aDd Housin, 
(Shrt. Mehr Chand KJumua): Includ-

jng Pakistan. 

Shri B. B. Bha,at: In addition to 
this, we have some arrangement with 
Uganda, Kenya, Ghana and Nigeria 
..etc. 
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Sh.-i. Beda.: . May I know the pro-
cedure adopted when an Indian indus-
trialist exports machinery from India 
to those countries for setting uP in-
dustries there? May I know whether 
the price of that machinery is reim-
bursed . to him out of this loan or 
whether that amount ~s kept in credit 
in his name and he is paid that 
amount only when the money comes 
back Or is returned from' those coun-
tries? 

Shrl B. R. Bhapt: This is not a sup-
plier's credit; this is a I~overnment to 
government credit. So all those 
questions do not arise. 

Shri Nath Pal: The aid-receiving 
countries, though needing aid, are 
often very sensitive and also suspi-
cious, as we know from our own ex:-
perience, and often aid is mistaken 
as a fOrm of extension or influence, as 
has ,been shown by the way Burma 
and Indonesia rejected U.S. aid. May 
we know whether the conditions 
under which aid is being given are 
such as to ensure that these receiving 
countries feel that we are interested 
in their development, not in extend-
ing Indian inftuence or helping a few 
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Indian capitalists? Are these precau-
·tions ,being taken by the Finance 
.Minister? 

Tbe Miaister of Flaa,uce (librl T. T. 
.KriIIbDamachar): That objective is 
always kept in view. 

Demolition of JI.ugp 

*1086. Sbrl MallQ'a: Will the Minis-
oterof Works and Rousing be pleased 
to state: 

(a) whether two thousand Jhuggis 
and jhoparies have been demolished 
3ince 1st April, 1965 in localities of 
Sarai Rohilla, Bhooli Bhatiyari and 
Wazirpura in Delhi; 

(b) whether it is a fact that some 
jhuggis and jhoparies were burnt by 
the demolishing squad.' and on resist-
ance ladies and children were lathl 
charged; 

(c) whether the Prime Minister had 
;given an assurance to the Republican 
leaders that the hut dwellers upto 31st 
·December, 1962 will be ptovided alter-
nate suitable site before demolition: 
:and 

(d) whether it is /I lat.1 that jhunis 
and Jhoparies referred to in part (a) 
above were in existence before De-
c:ember, 1962? 

The MlDister 01 Works and Boa"", 
(Slarl Mehr 0IuuId Khuna): (8) No. 
The number of huts demolished was 
about 680. 

(b) No. 

(c) No. Under the Jhuggi! and 
J'hoparies Removal Scheme. only those 
squatters are elilible for allotment of 
alternative accommodation who start-
ed squatting On Government LInd pub-
lic lands prior to the 31st July, 1960. 
However, since eligible and ineligible 
squatters are inter-mixed in most of 
the localities Government is providing 
t!amping sites of 25 sq. yards even to 
ineligible squatters. These squatters 
are, however, not entitled to get plots 
of 80 sq. yards or built tenements. 

(d) The jhuggis and jhoparb in 
Serai Hohilla and Bhooli Bhatiyari had 
496(tAi) LSD-2. 

been constructed recently. Those in 
Waztrpur, were in existence before 
December 1962, but none of their 
occupants had census slips in proof of 
their occupation of thp. site prior to 
July, 1960. 
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